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Loaan Agreement with Canada for
Import of Oii and Gas Equipments

4738. SI1RI C. CHINNASWAMY:

Will the Minister of FINANCE be
pleased t; slate:

(a) whether it ig 5 fact that Gov-
ernments of India and Canada have
signed an agreement for a loan of
Rs, 10 crores (approximately) to
finance the import of oil and gas
equipments from Canada;

(b) if so, the details thereof;

(c) what is the rate of interest for
this loan; angd

(d) the names of the firms likely
to get these equipments and
materials?

THE DEEUTY MINISTER IN THE
MINISTRY CF FINANCE (SHRI
MAGANEISAlI BAROT): (a) Yes,
Sir. Governments of India and
Canada signod an sgreement on 26th
June 1530 for a line of credit of
Canadian dollar 1§ million (Rs. 10.47

crores approximately for the oil and
gas sector.

(b) The proceeds are to be used
for financing importg from Canada of
materials, equipment, mackinery and
services directly rclated to oil and
gas expiloration and development.
The loan 1s repayable over 50 years
including a grace neriod of 10 years.

(c) The loan 1s free from interest,
commitment and cervice charges,

(d) The equipment/machinery/ser-
vices will be imported by the Oil
and Natural Gas Commission and
Oil Indiz Ltd., for their oil explora-
tion ang deveiopment jroZrammes.





